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the dab\a\fi%.lwould call upon theOpposite Parties to

file their counter &g the stag matter by 20th April, 1992
and the stay matter may come up on 22nd April, 1992,

_ A special Peson cost of 8s,40/-(cash) be deposited

j_n""?he cour se of the day and a copy of this order be annexed
tothe notice to be sent to the Opposite Partyms No.3 throuh

a special messenger and a copy of this order be also sent
to the Opposite Party Nos.l and 2 by speed post at the cost

of the Petitioner who should file requiredpostal stamp etc.

by 25th March, 1992 but the cost must be deposited during the
course of the day so that the notice be issued by tomorrow
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